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tIMILK POWDER RECOVERED FROM DAIRIES

*798. SHRI MAHABIR DASS : Will the
Minister of EDUCATION be pleased to
state :

(a) whether it is a fact that the police
recovered milk powder meant for school
children in Delhi in the raids conducted on
dairies during the first week of December,
1965 ; and

(b) if the answer to part (a) above be in
the affirmative, the details in this regard?
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filTHE MINISTER OF EDUCATION
(SHRI M. C. CHAGLA) : (a) and (b)
A statement is laid on the Table of the
Sabha.
STATEMENT

(a) and (b) The entire milk powder dis-
tributed to school children in Delhi is ob-
tained through the agency of Catholic Relief
Services/National Catholic Welfare Con-
ference.

[1 APR. 1966]

to Questions 5180

Some milk powder is reported to have
been recovered by the Delhi Police from
two dairies in Delhi on the 5th December,
1965. Investigations made so far indicate
that the powder recovered is not from the
Catholic Relief Services' supplies. The Police
authorities are making further enquiries.]

fKHEMKARAN TOwWN

4819. SHRI SURJIT SINGH ATWAL :
Will the Minister of HOME AFFAIRS be
pleased to state whether it is a fact that
before retreating from Khemkaran town the
Pakistani Armed Forces razed the same ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
V. C. SHUKLA): Considerable damage
was caused to public and private property
in Khemkaran before it was vacated by the
Pakistani armed forces.

DEFAULTERS IN PAYMENT OF TELEPHONE
BiLLS

705. SHRI D. THENGARI:
SHRI RAM SINGH :

SHRI A. D. MANI : Will the
Minister of COMMUNICATIONS be
pleased to State :

(a) the total amount of arrears of tele-
phone revenue outstanding up to the year
1965-66 and the steps taken so far to
recover them ;

(b) whether Government Departments
are major defaulters in regard to the
payment of telephone bills ; if so which are
those departments ; and

(c) whether it is a fact that large sums of
telephone revenue are written off every year
and, if so, the amount so written off during
the last four years, separately ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF PARLIAMENTARY
AFFAIRS AND COMMUNICATIONS :
(SHRIJAGANNATH RAO) : (a) The
outstanding as on 1-12-65 for bills issued
upto 31-5-65 was Rs. 4-58 crores. Steps,
such as, personal contact with the defaulting
subscribers, recourse to legal action, where
necessary, are taken with a view to secure
settlement. Action has also been taken to
enforce the disconnection of telephones of
defaulting subscribers.

+[ JEnglish translation.

fTransferred from the 29th March, 1966.



